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Construction of D.D.A.  flats in     Ashok 
Vihar 

368. SHRI PRITHIBI MAJHI. Will the 
Minister of WORKS AND HOUSING be 
pleased  to state: 

(a) the time schedule f0r the construction 
of flats Phase-IV, Ashok Vihar under the 
Self-Financing Scheme of DDA; and 

(b) the amount to he realised from the 
persons registered under the Scheme for 
alloment of these flats? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHA-FOOR): (a) 
There are 405 self Financing flats progress in 
Ashok Vihar, Phase-IV. The time schedule for 
completion thereof  is  as  below:— 

Drought in  Madhya  Pradesh 

369. SHRIMATI RATAN KUMARI: Will 
the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased  to  
state: 

(a) whether a Centra! team has re 
cently visited some drought affected dist 
ricts of Madhya  Pradesh to make an on 
the spot enquiry; 

(b) whether the team has submitted any 
recommendations to Government; and 

(c) if so, what are the details thereof 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT (SHRI 
BUTA  SINGH):   (a)   Yes,  Sir. 

(b) and (c) The team has since submitted 
the report which is being put up to High 
Level Committee on Relief for their   
consideration. 

Demaud of C.P.W.D. workers on dharna 
In  Delhi 

370.  SHRI  V. GOPAL SAMY: 
SHRI  L.   GANESAN: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether it is a fact that C.P.W.D. 
workers are on dharna at the Nirman Bhawan 
in New  Delhi; 

(b) whether any charter of demands has 
been submitted  to Government; 

(c) if so, what action has been taken on 
the demands; 

(d) whether any talks have been held 
between the union workers and Government; 
and 

(e) if So. what has been the outcome 
thereof? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHA-FOOR):   
(a)   Yes, Sir. 

(b) Yes,   Sir. 

(c) The demands are receiving the 
attention of the Government ; 

 

(d) A meeting was held on 10-4-85 
between Director-General (Works), CPWD 
and the representatives of the All   India   
C.P.W.D.   Employees'   Union. 

(e) Some ,3f the demands were discussed 
in the meeting and it was' decided that the 
matter would be considered further. 

Rice for informal rationing system in 
Kerala 

371. SHRI B. V ABDULLA KOYA: V/ill 
the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state-. 

(a) the quantity of rice recently asked for 
by the Government of Kerala from the 
Centra! Pool to meet their informal rationing 
system; and 


